
                        

RAHEJA QBE GENERAL INSURANCE COMPANY LIMITED 

Ground Floor, P&G Plaza, Cardinal Gracious Road, Chakala, Andheri (East), Mumbai - 400 099, India  

Tel: +91 22 4231 3888 Fax: +91 22 4231 3777 Website: www.rahejaqbe.com Email: customercare@rahejaqbe.com 

Corporate Identity Number: U66030MH2007PLC173129 IRDA Reg. No. 141 

 

  

 

 

  

 
NCB Retention Cover- Standalone Own Damage Policy- Two Wheeler  

 
This cover is applicable if it is shown on Your policy schedule  

In consideration of the payment of an additional premium as mentioned in the policy 
schedule and realization thereof by the Company and notwithstanding anything to the 
contrary contained in Section I of this policy it is hereby understood and agreed that the 
Company will maintain the current applicable No Claim Bonus (NCB) at the time of renewal 
of this policy.  
 
Benefit of this cover is applicable/restricted to:  
1. To one approved accidental claim only during the Period of Insurance/policy tenure.  
 
What is not covered  

1. If the Policy is not renewed with Us within 90 days of the expiry of the policy.  
2. The claim is a Total Loss (TL)/ Constructive Total Loss (CTL)  
 
Special Condition  

 
1. A claim under this cover for theft of the entire vehicle will not be considered as TL/ CTL for 
this purpose provided a new vehicle is purchased and insured with Us within 90 days of the 
theft, in which case, We will allow same No Claim Bonus on New vehicle as is shown in 
schedule.  
2. A claim for only Partial theft of accessories/ parts will not be considered as a claim under 
this benefit.  
 
Subject otherwise to the terms, exceptions, conditions, and limitations of the policy. 


